r1 TEM NO. 302 COURT NO. 10 SECTION |1 B
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No(s). 952/2010
BABY @ SEBASTI AN & ANR. Appel | ant (s)
VERSUS
Cl RCLE | NSPECTOR OF POLI CE ADI MALY Respondent ( s)
(Wth appln.(s) for ex-parte stay and office report)
Date : 10/02/2016 This appeal was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE V. GOPALA GONDA
HON&#39; BLE MR JUSTI CE R K. AGRAVWAL
For Appellant(s) M. M Karpaga Vinayagam Sr. Adv.
Ms. V.S. Lakshm, Adv.
M. Ganesh D. Gurnul e, Adv.
M. A Venayagam Bal an, Adv.

For Respondent (s)
Ms. Liz Mathew, Adv.
M. MF. Philip, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Heari ng concl uded.
Judgment reserved.
(VI NOD KUMAR)
COURT MASTER ( MALA KUVARI SHARMA)
COURT MASTER



